FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulation, 2017)

For the attention of the stakeholders of Idesa India Private Limited

Sr. No Particulars Detail
| Name of corporate person Idesa India Private Limited
Date of incorporation of corporate | 25/12/2019
person

3 Authority under which corporate | Registrar of Companies, Ahmedabad,
person is incorporated/ registered Gujarat under the Companies Act, 2013

4 Corporate Identity =~ Number/ | U29100GJ2019FTC111654

Limited Liability Identity number
of corporate person :
5 Address of the registered office and | 318, 319 Labh Icon. Near Bansal Mall,
principal office (if any) of corporate | Gotri, T B Sanatorium, Vadodara,
person Guyjarat, India, 390021

6 Liquidation commencement date of | 24.02.2026

corporate person
7 Name, address, email address, | Kashyap Shah

telephone  number and  the | Insolvency Professional

Registration number of the | B-203, Manubhai Towers, Opp. M S
liquidator University, Sayajigunj, Vadodara 390020
Email:- kashyap.cs.ip@gmail.com
Telephone no. 9998062244

Registration no: IBBI/IPA-002/1P-
N00367/2017-18/11035

8 Last date for submission of claims | 25.03.2026

Notice is hereby given that Idesa India Private Limited has commenced voluntary liquidation on
24.02.2026.

The stakeholders of Idesa India Private Limited are hereby called upon to submit a proof of
their claims, on or before 25.03.2026 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claims shall attract penalties.

Date: February 25, 2026 Kashyap Shah
Place: Vadodara Liquidator of Idesa India Private Limited
Registration no: IBBI/IPA-002/IP-N00367/2017-18/11035
AFA valid upto 30-06-2027
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Wilspunsrecia

WELSPUN SPECIALTY SOLUTIONS LIMITED
CIN : L27100GJ1980PLC020358
Registered Office : Plot No 1, G | D C Industrial Estate, Valia Road, Jhagadia,
Dist. Bharuch Guijarat- 393110.

Email : companysecretary_wssl@welspun.com Website: www.welspunspecialty.com
Tel: +91 -22-66136000 Fax: +91-22-2490 8020

NOTICE

Special Window for Re-lodgement of Transfer Requests of Physical Shares
Pursuant to SEBI Circular No. SEBI/HO/38/13/11(2)2026-MIRSD- POD/1/
3750/2026 dated January 30, 2026, titled "Ease of Doing Investment -
Special Window for Transfer and Dematerialisation of Physical Securities",
all Shareholders of the Company are hereby informed that a Special Window
is open for a period of one year, from February 5, 2026 to February 4, 2027
for re-lodgement of transfer requests of physical shares, which were
lodged prior to the deadline of April 1, 2019 and rejected/ returned/not
attended to due to deficiency in the documents/process/or otherwise.
Investors who have missed earlier deadline of March 31, 2021 (the cut-off
date for re-lodgement of transfer deeds) can take this opportunity by
furnishing the necessary documents to the Company's Registrar &
Transfer Agent M/s. Bigshare Services Private Limited, Office No S6-2,
6th Floor, Pinnacle Business Park, Next to Ahura Centre, Mahakali Caves
Road, Andheri (East), Mumbai - 400 093, Tel No.: 022 6263 8200, Email
ID: Investor@bigshareonline.com

For Welspun Specialty Solutions Limited

Suhas Pawar
Company Secretary & Compliance Officer

Date: February 25, 2026
Place: Mumbai

PIRAMAL FINAMCE LTD,
t CIN: LESS10MH12B4PLOO32EIS
Fira ma] Repitered Office: Unil Mo -601,6th Floar, Piramal Amiti Building, Pirarmal Apastya Carporate Park,
: Karman Junction, Dpp. Fire Station, LBS Marg, Kurla feast], MumBba-a0070 =T +9] 23 3802 4000
Finance Branch Office: 208-213, Ind Eloar, Turquoise, Panchyati Cross Road, © 6 Road, Ahmedabad-380005
Contact Person: L. Dipnesh Rathod - 9687619755 2. Dharmesh Variya - 9925827126 3. Varun Kumar - B34542 3518

E-Auction Sale Notice - Subsequent Sale

Purseant (0 t-?lkil'lE ESSE55100 of the secured asset mentioned hereunder b‘g' the Authorized Officer of Plramal Finance Lid |Formsarty Piramal
Capital & Housing Finance Ltd. | under the Securitization and Beconstruction of Finandal Assets and Enforcement of Security Iinterest Act,
2002 for the recovery of amount due frorm bormower s, offers are Invited by the undessigned  for purchaze of immovable property. as
described hereunder, which i in the possession, on s s Wherne |x 8ags”, A s What |5 Bagis” and “Whotever ks There 15 Basis’, Particulars of

FORM A
PUBLIC ANNOUNCEMENT
(Regulasan 14 of tha Inselwency and Bankrupley Baard of India
i"oduntary Liouidation Prooass) Beoulation, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
“_!IBEE-.H. INDIA PRIVATE LIMITED
1. AT | L1ak5
1 | Name of corporabe. parson | Idusa India Private Limited
7 | Dale af incorporalion of comporata parsl:n' 2511202019
% .':';uti"u:!l"iljl under which ni:ﬁ:ﬂrﬂfe -|'.-e:r.=e-zn 1 F;éf_:stra'nf':nrrpﬂnneﬁ_ Ahmeabad
i inoorporated! registensd Gujarat undar the Companies Act, 2013
4 | Comporate dentity Number/ Limited | U25100GJ2019FTC111654
Liabiiy Idantity rimbar of Sorporale param
5 | Address of the reqistered officeand | 316, 319 Labh koon, Mear Bareal Mak, Golri, TB
principal affica (i any) of comporate persan | Sanatonum, Viadodara, Guiarst, India, 390021

6 | Liguictatan sammencaimend date of 2 2. WA
| carporale person _
7 | Mama, addrass, email address. Kashyap Shah

fzlephane number and the
Registraton number of the liguidator

Ingaheency Profagsional

B-203, Manubhal Towers, Opp, M5

University. Sayajigun|, Vadodara J90020

Erniail:» kashyap cs.ipi@gmall.com

Telaphona na, 3298062224

Registration no:

Il | IBEUPA-D)2/P-HO03E7217-18M1035

| Lagt date for submission of claims 2503, 205

Motkze Is hereby given Bz esa India Private Limited has commensced voluntary ligudation an

240220328,

The stakeholders of Idesa India Private Limited are hesaby callad upon bo submil & proof of theair

clarns, onor befare 25.03. 2026 to the quidator at the sdoress mentionaed against item 7

The fnancial crediors shall submd heir prool of daims by edCirome maard onby Al ofher

shakenoldars maly submil e proof of claims in persan, by postof b aleclronic means -
. . . E - b . . ] ¥ { . (e

Submission of falss ar misfaading proofs of daims shed alirect panallies Kashyap Shah

Ligudatar of Idesa India Private Limited
Registration nao: IBBINPA-O0IP-MOD3ETI201 7T- 1811035
AR valid upha 30-06-2027

Daate: Fedruary 25, M6
Place; Vadmdara

which are gliwen balow

m "uw] Motilal Oswal Home Finance Limited B ST
5 Regd. Office: Motilal Oswal Tower, Rahimtullah Sayani Road,Opp. Parel -
‘. : l\‘ l ST Depot, Prabhadevi, Mumbai - 400 025, CS : 8291889898 E-AUCTION CUM SALE
Website: www.motilaloswalhf.com, Email: hfquery@motilaloswal.com

IFTIE ¥ e

Loan Code [/ Branch Détnand Notios Rasarge |EBMES Moy Outstanding
I Barrpwer(s] / Property Address_final Deposis Armpunt
Co-Borrower(s]/ [hate and = Price (EMD) (24-n2-7038)
Guarantor{s) Amount |10% of RP)

Loan Code Mo Ca:27-12-2018, Re.2T6T73E - [All The plece and Parcel of the Rs Ris. 3600 Hs, 6163665/ -,
OE4D0004315 & {fs, Twaenty Seven lakh Siaty | Property having an estent - Flat| 3600000/ | (Rs. Thres {Rs. Sixty One Llakh
(6400004318, Aajkot Senten Thowsand Seven Mo 8730, Shreo Astha Avenue, | [R5, Thirty | lakh Sty | Sikby Three Thausand
(Branchl, Mitnbhai | Humdred Thirty Teo Only] & [Shree Gadhivanagar Co Op Ho So|  5ix lakh Thaousamd | Sl Hundred Siaty Fiee
dMohanbhai Bhashara O 27-12-2018, #s, Ltd, Sant Kabir Road, Bagkat Fajkot O] Omby| Oaly] & A=, SBG1036/

[Barrawer), Harshaben| 214 20T - AR, Twsanty Dinsa Gugarat - 360001 Boundaries As!-
Mitinkumar Bhiesara | lekch Forty Ten Thousand | Morth - OTS South - OTSEast -
ICo Borrower 1) Foair Hundred Seven Dniy] | Flat No. 302 Wiesk -« Romd

. IRs. Fifty Exghit lakh
Sisly O Thausand
Tharty Six Only)

Loan Code Mo, Dib: 23-02-3023 All The plece and Parcel of the R Re. 1701004, s, 4G00E10Y-,
OEAG000579]1, Rajkot | RS 2557159/, {As, Twenty |Progerty having an extent = Sub | 1701000 (R, O [Rs. Forty Six fakh Six
[Branch), Praghanaben Five lakh Fifty Sewvan Flet Mo, 207 B-1, Sub Fiot No 207 B |8s. lakh Seventy | Hundrad Ten Dnly|

Kighorbhai Jaday Thousand One Hundred Fifty | Mehru Magasn, 50 Mo.2, Opp 9] Seventesn | Thousard

|Barrawer), Jaydeep Mime Dindy| Sgumre, Mana Mava Main Road,| lakh One Cine
Kishorbhal Jaday Rajkot, Ragkat Guiarat - 360004 | Thousamd | Hundred
ICo Borrower 1) Boundarses &s5;- Morth - SubPlot Only] Cinly |
M 2008 Faskl Sowth - Sub Plot
Mo 20/AEast - 7.52 Mir. Road
West - Plot Ne 23 P
Lavan Code Mo, xt: ©13-01- K024, All The piecs and Parced o the Rs. Re 140000, | Re. 1E5002E/ -, (Rs.
FAOTA0R9% B R 1239373/, (Rs Twelwe |Property having an cafent @« Flat | 1404000, [R5 O Sinteon lakh Fifty

MIOLIA0E5TL, lakh Thirty Mine Thowsand Mg, B-102, Shradhha Flaks {As, lakh Forty Thousand Nine

Surerdranagar Thriss Hundred Twanky Shradhkha Flats, Dadmill Read, | Fourtesn Thausand | Hundred Twenty Eight
[Branch), CHAFPAMNERI Three Onlyd & D0 03-01-  [Surendranagar 363040 lakh Four Fiunar Cnly] & As, 1907456/ -

PAREATEH A SO, e, 105 THELS-, Thaiusasd Hundred o [R5 Fourmesn lakh
{Rarrawer), Chapanen| [R5 Ten takh Fifty Seven Cmly] Cmlyl Spwen Thowsand Four
Sangitaben Pankajbhal| Thoeusand Eight Hindred Hurdsand Eighty Six

ICo Borrower 1) Eighty Five Onfy| Onlyl

DATE OF E-ALCTION: 13-03-1026, FROM 1100 &5, TO 100 P [WITH UNLIMITED EXTENSHIN OF 5 MINUTES EACH), LAST DMTE OF
SLEERISRICMN OF BID: 12-03-2026, BEFORE 4,00 PN,

For detailed terms and conditions of the Sale, please refer to the link provided i swa prramalfinance.comyfe-Auction.ktml or emad ws an
piramal auction@piramal.com

STATUTORY 15 DAYS SALE NOTICE UNDER SARFAES ACT TO THE RORROWER/GUARANTOR / MORTGAGOR
The abowve-mentioned Borrower/Guarantor are hereby noticed 10 pay the sum ai mentsoned in sectian 13[2) natice in full with accroed
nteresl till date before the date of aucbon, failing which property will be auctioned/sold and balance dues if amy will be recovered with
interest and cost from borrowes fuarantor.
The Barrawers atbention i drawn towands sub-section 8 of section 13, of the act; B respect of the time avsilable, toredeam the sacured aisat
Barrawsrs in particular and public in genaral may please take nate, that in case the auction scheduled herein faiis for any reason whalsoeser
Lheam e spcured draflor may enlorce s spcurily by th way of prvate Lrealy

Cate : 260002 2026 | Placs: Gujarat

&df= (Authorised Officer], Piramal Finance Limdated.

APPENDIX V-4

Sale Notice for sale of Immovable Proparty
E-fupchon Sale Nodice bfor sale of Immovable Assels under the Secuntisation and
Reconsinechion of Financal Assets and Enforcement of Securily Inernst Act, 3002
raad wilh proviso o Bule 808) of the Securily Interast(Enforcementy Rules, 2002
Motice [s hereby glven 1o the public in general and in particular to the Borrowers) and
Guaranion =) Thal the balow desoribed Immaovable Propedy morigaged to Sammaan
Capital Limited (formery known as Indiabulls Houwsing Finance Lid.) [CIN ;
LESSZ2DL2005PLC136029] (" Secured Creditor™), the Constructive possession
af which has baen taken by the Authorisad Officer of tha Sacured Craditor, will ba soéd
on “as |z where is", "“as is what is” and “whatever there is" basis on 30.03. 0026
from (K500 PM. to 0600 P&, for recovery of Rs. 1,13,86,074)- (Rupess One Crore
Thirteen Lakh Eighty Six Thousand Seventy Four only) pending towards Loan
Account Mo, HHLSURDO231914, by way of autatanding princgssl, amaars [Inchudsg
acehoed lale charges) and sierest 1ill 23.02. 2026 with applicable fulure meresl
ferms of M Loan Agreemeand and olher redalad Do documentistw, e 1, 24.02,. 2026
alondg with kegal axpenses and ofher charges due bo the Secuned Credifor [rem MIDH]
SANTOSH SETH (CO - BORROWER. WIFE AS WELL AS LEGAL HEIR OF LATE
SANTOSH SETH ALIAS SANTOSH YOGENDRA SETH), SAGAR Y SETH (CO -
BORROWER, BROTHER AS WELL AS LEGAL HEIR OF LATE SANTOSH SETH
ALIAS SANTOSH YOGENDRA SETH) and SUMAN KUMARI.
The Reserve Price of tha Immovabls Propery will be Bs. 95,00, 000/- [Rupees Ninoty
Five Lakh only} and tha Earmest Monay Deposit ["EMD7) will be Rs. 950,000«
{Rupeess Mine Lakh Fifty Thousand only] i e. aguivalant to 10% of the Resarse
Prica.

DESCRIPTION OF THE IMMOVABLE PREOFERTY

FROPERTY BEARIMNG FLAT MC. 112, ON THE 15T FLOGR, ADMEASURING
TRE9.87 50, FTS, L E, 173,78 50. MTS, BUILT - UP AREA, ALONG WITH 71.05 50,
MTS. UNDIVIDED SHARE IM THE LAMD OF “STAR GALAXY", BUILDING NO. C",
SITUATED AT OLD REVENUE SURVEY NO. 4T1, REVISED SURVEY NO. 302
(HEW] A% PER T2 ADMEASLURING 40600 5Q. MTS. AAKAR R3. 47-56 PAISA,
PRELIMINARY T. P. SCHEME MO. 6 (VESU], ORIGINAL PLOT WO, 25,
ADMEASURING 40600 50. MTS., FINAL PLOT NO. 12, ADMEASURING 39547
S50. MTS. PAIKI, NORTHERM SIDE ADMEASURING 21479 50. MTS. AND OLD
REVEMUE SURVEY MO, 450, REVISED SURNVEY NO. 2991 {NEW) AS PER Ti12
ADMEASURING 11600 50, MTS. AAKAR RS, 14-50 PAISA, PRELIMINARY T. P.
SCHEME MNO. & (VESU), ORIGINAL PLOT MO. 28/2, ADMEASURING 11600 S0
MTS., FINAL PLOT NO. 2 AND 31, ADMEASURING 7274 50, MTS. AND 2725 50,
MTS. RESPECTIVELY, PAIKI FINAL PLOT ND. 31, ADMEASURING 2725 50
MTS. TOTALLY ADMEASURING 24204 5Q. MTS. (FINAL PLOT RO. 32 PAIKI
HORTHERM SIDE ADMEASURING 21479 S0. MTS. + FINAL PLOT NG, 31
ADMEASURING 2725 50. MTS.), OF MOUJE VILLAGE VESU, SUE DISTRICT
CHORYASI (AT PRESENT SURAT CITY) AND SURAT - 395007, GLJARAT.

Faor detailed terms and conditions of sale. please refer (o the link provided on the

websie of the Secured Creditor i.e. wenw sammaancapial com; Gontact No: $124-

GH10E10, +071 T0ES451024; E-mail id; auctionhalplinedrsammaancapital.com. For
bidding, kog on o weny. auctonbazaar.com.

Sdi-

Authorized officer

SaMMAAN CAPITAL LIMITED

(Formerly known as

INDIABULLS HOUSING FINANCE LTD.)

Date ' 23.02. 2026
Place : SURAT

@ Chola CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
P boner i Carparate Office : Chola Crest, Super B, C54 & C55, 4, Thiru Vi Ka Industrial Estate, Guindy, Chennai-600 032, T.N.

DEMAND NOTICE

UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST ACT, 2002 (“the Act”) AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“the Rules™)

The undersigned being the Authorized Officer of Cholamandalam Investment and Finance Company Ltd. (the Secured Creditor)
under the Act and in exercise of the powers conferred under Sec. 13(12) of the Act read with Rule 3 issued Demand Notice(s) under
Sec. 13(2) of the Act, calling upon the following borrower(s) to repay the amount mentioned in the respective notice(s) within 60
days from the date of receipt of the said notice. The undersigned reasonably believes that borrower(s) is / are avoiding the service
of the Demand Notice(s), therefore the service of notice is being affected by affixation and publication as per Rules. The contents of
Demand Notice(s) are extracted herein below :-

Sr. Name & Address of the Loan | Dt. of Demand
No. Borrower/s & Co-Borrower/s Amt. |Notice & 0/s. Amt.

Loan A/C. No(S). : HL23AME000102333
1. Mr/Mrs. Khushpalsinh Rameshbhai
Rajput (Alias) Khushpalsinh Rajput

2. Mr/Mrs. Mitalba Rajput

Add For Sr. No. 1 & 2 :- G-303
Mahalakshmi-2, Pethapur, Near Pethapur
1 [Cross Road, Gandhi Nagar, GujaraT -
382610 Add For Sr. No. 1 & 2 : Survey
No 107, T.P.No. 016, F.P No- 104, 105 and
108/1 Flat No.303, 3rd FLoor, Block No-
G, Near Pethapur CHawkdi, Mahalaxmi-2,

Description of the Property / Secured Asset

Property Bearing Flat No 303 On 3 Floor On Block
No .G.,Admeasuring Abount 117.00 Sq.yds l.e

17.02.2026 97.86 Sq.mts (Super Bullt Up Area) And Along
Rs. 26,77,121/- |With Undivided Share In The Land Of Said Scheme
(Rupees Twenty |“Mahalaxmi-2” Situated On The Land Bearing
Six Lakhs Seventy | Survey No. 107,108/1 Of T.p. Scheme No 16 Of
Seven Thousand |Final Plot No 104,105 In The Sim Of Mouje Village:

One Hundred | Pethapur, Taluka: Gandhinagar, Dist: Gandhinagar
Twenty One Only) [And In The District Of Gandhinagar And Registration
as on 17.02.2026 |Sub District Of Gandhinagar. Boundary as Under
Pethapur, Gandhinagar, Near Pethapur East: Mahalaxmi -01 West: Flat No G/302 North:

Chawkdi, Gandhinagar, Guiarat, 382041 Block No J South: Flat No G-304

The borrower(s) are hereby advised to comply with the Demand Notice(s) and to pay the demand amount mentioned therein and hereinabove
within 60 days from the date of this publication together with applicable interest, additional interest, bounce charges, cost and expenses till the
date of realization of payment. The borrower(s) may note that Cholamandalam Investment and Finance Company Ltd. is a secured creditor and
the loan facility availed by the Borrower(s) is a secured debt against the immovable property / properties being the secured asset(s) mortgaged
by the borrower(s). In the event borrower(s) are failed to discharge their liabilities in full within the stipulated time, The Secured Creditor shall be
entitled to exercise all the rights U/s. 13(4) of the Act to take possession of the secured assets(s) including but not limited to transfer the same by
way of sale or by invoking any other remedy available under the Act and the Rules thereunder and realize payment. The Secured Creditor is also
empowered to ATTACH AND / OR SEAL the secured assets(s) before enforcing the right to sale or transfer. Subsequent to the Sale of the secured
assets(s), the Secured Creditor also has a right to initiate separate legal proceedings to recover the balance dues, in case the value of the mortgaged
properties is insufficient to cover the dues payable to the Secured Creditor. This remedy is in addition and independent of all the other remedies
available to the Secured Creditor under any other law.

The attention of the borrower(s) is invited to Section 13(8) of the Act, in respect of time available, to redeem the secured assets and further to
Section 13(13) of the Act, whereby the borrower(s) are restrained / prohibited from disposing of or dealing with the secured asset(s) or transferring
by way of sale, lease or otherwise (other than in the ordinary course of business) any of the secured asset(s), without prior written consent of the
Secured Creditor and non-compliance with the above is an offence punishable under Section 29 of the said Act. The copy of the Demand Notice is
available with the undersigned and the borrower(s) may, if they so desire, can collect the same from the undersigned on any working day during
normal office hours.

Rs. 25,90,000/-

Sd/-
Authorized Officer
For Cholamandalam Investment and Finance Company Limited

Place : Gandhinagar, Gujarat
Date : 17.02.2026

E-Auction Sale Notice of 30 Days for Sale of Immovable Asset(s) under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 read with provision to rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and to the borrowers/guarantors/mortgagors in particular, that the under mentioned property
mortgaged to Motilal Oswal Home Finance Limited (Earlier Known as Aspire Home Finance Corporation limited ) will be sold on “As is where
is”, “As is what is”, and “Whatever there is”, by way of “online e-auction” for recovery of dues and further interest, charges and costs etc.
as detailed below in terms of the provisions of SARFAESI Act read with Rules 8 & 9 of Security Interest (Enforcement) Rules, 2002)
through website motilaloswalhf.com”as per the details given below :
Date and time of E-Auction Date: 30-03-2026 11:00 Am to 02:00 Pm (with unlimited extensions of 15 minute each)
Last date of EMD Deposit:29-03-2026

Demand Notice Description of the

Borrower(s)/Guarantor(s) / Reserve Price, EMD

Loan Account Date and Immovable property ILast date of EMD
Amount
LAN: LXSUR00217-180055445 11-12-2025 For |Plot No: Row House No. 125, " Divine Villa', Reserve Price:
Branch: Surat Rs: 525801/- |Total Admeasuring 44.62 Sq.Mtr, Block No: Rs.100000/-

Borrower: Nitinkumar
Nanubhai Mistri
Co-Borrower: Nanumbhai
Tarachand Mistri

(Rupees Five |743/1, Reserve Survey No. 737, 738, 739, Land| (Rupees One Lakh
Lakh Twenty Five | Registered With The Village Sample No.7 And Only)
Thousand Eight |12, Total Area Admeasuring Hectare Sq.Mir 1-90-| EMD: Rs. 10000/-
Hundred & One |00, Nr Divine School , B/H. Kailash Nagar, Nr. (Rupees Ten

Only) Swastik Society, Utiydra Road, Tarsadi, Kosamba| Thousand Only)
Dist- Surat, Sub-District- Mangrol, Mouje- Village-
Hathuran, Chorasi Surat Gujarat- 394120.
29-12-2025 For |Society Know As " Vastupooja Residency", Plot Reserve Price:
Rs: 1012594/- [No.9 Admeasuring Area 48 Sqg.Mtrs I.E 40.13 Rs.500000/-
(Rupees Ten Sq.Meters, After Kjp'S Is Block No. 584/9 And| (Rupees Five Lakh

LAN: LXKAD00417-180058312
Branch: Kadodara
Borrower: Late.

Shyamji Ramujagir Lakh Twelve |Accordingly The Area Is 40.18 Sq.Mtrs, Main Only)
Vishwakarma(Through All His | Thousand Five |Portion Approximate Area Of 29.36 Sq.Mrts EMD: Rs.
Legal Heirs) Hundred & Including Internal And External Rights Attached,| 50000/-(Rupees

Co-Borrower: Gudiyadevi
Shyamiji Vishwakarma

Ninety Four Only)| Reserve Survey No 354, New Book No. 504(| Fifty Thousand
Old Block No. 449), Admeasuring Are 02-16-92 Only)
Sq.Mtr, Dist- Surat, Sub-District Kamrej, Mouje-
Village- Haldharu, Surat Gujarat- 394327.

Flat No. 106, 1St Floor, Built-Up Area- 33.70 Reserve Price:
Sq.Mtr, Building Known As " Anjani Residency", Rs.250000/-
Vill- Kamrej, Plot No. A-18 Of The Nehru Nagar| (Rupees Two Lakh

LAN: 12-12-2025 For
LXMOSURA721-220587378 Rs: 841721/-
Branch: Surat (Rupees Eight

Borrower: Gopal Thakur Lakh Forty One | Society, Bearing Revenue Survey No: 361, Block| Fifty Thousand
Co-Borrower: Kanchan Devi Thousand Seven |No. 348, Moje-Kamrej, Ta-Kamrej,Surat,Gujarat. Only)
Thakur Hundred & EMD: Rs. 25000/-
Twenty One Only) (Rupees Twenty
Five Thousand
il | |___only)
LAN: 12-12-2025 For |Flat No. 102, First Floor, Built-Up Area 319.67 Reserve Price:
LXMOSURA721-220599085 Rs: 805923/- |Sq.Ft, LE 29.70 Sqg.Mtr, "Raghunandan Rs.145000/-

Branch: Surat
Borrower: Kiran
Ghanshyambhai Narola
Co-Borrower: Sonalben
Kiranbhai Narola

(Rupees Eight |Residency”, Constructed On Survey No. 442
Lakh Five + 443 Old Block No. 569/33, 569/35, 569/36,
Thousand Nine |And After Re-Survey New Block No. 803, 804,
Hundred & 805 And 806, Sub-Plot No. 9, Dist- Surat, Sub-| EMD: Rs. 14500/-
Twenty Three | District/Taluka- Kamrej, Surat, Gujarat. (Rupees Fourteen
Only) Thousand Five
Hundred Only)
11-12-2025 For |Flat No 208-K,3Rd Floor, Built Up Area 172.59 Reserve Price:
Rs: 387675/- Sq.Ft LLE 16.03 Sq.Mir, Including Staircases, Rs.115000/-
(Rupees Three |Parking, Terraces And Other Common Uses,| (Rupees One Lakh
Lakh Eighty Rudrani Complex Building Constructed On ,"Vallabh| Fifteen Thousand
Seven Thousand | Nagar", Society, Block No. 121, Plot No. 27, East- Only)

(Rupees One
Lakh Forty Five
Thousand Only)

LAN: LXSUR00316-170028881
Branch: Surat

Borrower: Mohammad Ali
A.Shakoor Tanwar
Co-Borrower: Sazida Mo. Ali

Tanwar Six Hundred & |West Length- 46.9 Feet I.LE 14.25 Mirs, And North-| EMD: Rs. 11500/-
Seventy Five |South- Width Of 18.00 Feet I.E 5.48 Mtrs, Total| (Rupees Eleven
Only) Admeasuring Area 78.09 Sq.Mtr, Plot No. 26, East| Thousand Five
West- Length 46.9 Feet |.E 14.25 Mtr, North-South-|  Hundred Only)
Width- 18.00 Feet |.E 5.48 Mtrs, Total Admeasuring
Area 78.09 Sq.Mtr , Total Area Admeasuring 1683
.00 Sq Ft L.LE 156.41 Sq.Mtrs, Property Registered
No. 3286, District- Surat, Moje Village- Palsana,
Revenue Of Vareli, Surat Gujarat- 394327.
LAN: 11-12-2025 Flat No A/1- 105, Built Up Area 381.36 Sq.Ft Reserve Price:
LXMOSURA121-220621919 \For Rs: 538823/- | I.E 35.43 Sq.Mtr And Carpet Area 353.92 Sq.Ft Rs.350000/-
Branch: Surat (Rupees Five I.E 32.88 Sq.Mtr, Building Known As Manvay (Rupees Three
Borrower: Anil Mandi Lakh Thirty Eight |Residency, Block No. 142, Revwnue Record Lakh Fifty

Co-Borrower: Mohuya Tudu Thousand Eight |Hec-3.96 Are, Lan No 142/2 Total Admeasuring| Thousand Only)
Guarantor:Samir Swapanbhai | Hundred & Twenty | 7720 Sq.Mtr, District Surat, Subdistrict And| EMD: Rs. 35000/-
Saha Three Only) Taluka Palsana, Mouje Kadodara,Chorasi Surat| (Rupees Thirty Five
Gujarat- 394327. Thousand Only)

1. The Auction is conducted as per the further Terms and Conditions of the Bid document and as per the procedure set out
therein. Bidders may visit to the Web Portal : https://www.auctionbazaar.com/ of our e-Auction Service Provider, M/s. ARCA
EMART PRIVATE LIMITED for bidding information & support, the details of the secured asset put up for e-Auction and the
Bid Form which will be submitted online. The interested buyers may go through the auction terms & conditions and process on
the same portal and may contact to Parmar Dineshkumar Dudhabhai 9054509790 & Rajput Hemant 9372713179, details
available in the above mentioned Web Portal and may contact their Centralised Help Desk: + 91 83709 69696, E-mail ID:
contact@auctionbazaar.com.

Place : Gujarat / Date : 26.02.2026

Sd/-, Authorised Officer,Motilal Oswal Home Finance Limited
(Earlier Known as Aspire Home Finance Corporation limited)

molilal Motilal Oswal Home Finance Limited
s qﬁ;-‘[l Regd. Office: Motilal Oswal Tower, Rahimtullah Sayani Road,Opp. Parel ST Depot, Prabhadevi, Mumbai - 400 025,
thatiem | i CS : 8291889898 Website: www.motilaloswalhf.com, Email: hfquery@motilaloswal.com

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY/IES)

(UNDER RULE 8 (1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002)

Whereas the undersigned being the authorized officer of Motilal Oswal Home Finance Limited, (Formally known as Aspire Home

Finance Corporation Ltd), under Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002

(54 of 2002), and in exercise of powers conferred under Section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules,

2002 issued Demand Notice dated mentioned hereunder calling upon the following borrowers to repay the amount mentioned in the
notice being also mentioned hereunder within 60 days from the date of receipt of the said notice.

The following borrowers having failed to repay the amount, notice is hereby given to the following borrowers and the public in general

that undersigned has taken possession of the properties described herein below in exercise of powers conferred on him under sub

APPEMDNK 1V-A

Sale Motice for sale of Immovable Property
E-Aucthon Sale Motice for sale of Immovable Assets under the Securtisation and
REeconstiruchion of Financal Assels and Enforcement of Security Inleres! Act, 2002
raad with provieo bo Rule 846 ) of the Sacurity Intarasl (Enforcament) Rulas, 2002
Motice is hereby given to the public in genaral and in particulas 1o the Borrowens) and
Guaraniona) thal the below described Immovable Prapery morgaged in Sammaan
Fingerve Limited {formary known as Indiabulls Commarcial Credit Limited)
[CIM: Us58230L2006PLC150632) (“Secured Creditor”™), the constructive
possession of which has been laken by lhe Authorsed Officer of the Secunad
Crizditor, will be sold on “as is where is", "as B what is" and “whataver there 5™
basiz om 30.03.2026 from 05.00 P.M. to 06.00 P.M., for recovery of Re. 1,70,36,310-
{Rupees One Crore Seventy Lakh Twenty Siz Thousand Three Hundred Ten
anlyl pending lowasds Loan Account Mo, HLLASRMOOS02842, by way of
outstanding prncipal, arreers (including accrued late cherges) and interest till
18022026 with appbcable future interes? in terma of the Loan Agreerment snd other
redated loan docurment{s] w, e [ 19.02.2026 along with legal sxpenses and ofber
charges due o the Sacured Creditor from YAZDI MINOCHER KAPADLA
(PROPRIETOR, MAZADA BAHKERY), TEHMASA YEZD| KAPADIA and RASHMA
YAFDI KAPADIA,
Thi Baserve Price of tha Immovabbs Propedy will be Rs. 2,27,00,000/- [Rupees Two
Grore Twenty One Lakh only) and the Earnest Money Deposis ("EMD™) will be
Ra. 22 10,000/ [Rupees Twenly Twa Lakh Ten Thousand anly) | &, equivalent to
105 af the: Reseras Price,

DESCRIPTION OF THE IMMOVABLE PROPERTY

ALL THAT PIECE AND PARCEL OF LAND AS UNDER TOGETHER WITH ALL THE
STRUCTURE, BUHLDING, FURNITURE, FIXTURE, FITTINGS, STANDING AND |
OR PLANT AND MACHINERY INSTALLED / TO BE INSTALLED AND / OR
CONSTRUCTED THEREON AND ALL THE PRESEMT AMD FUTURE TITLE
INTEREST AND /| OR RIGHTS OF THE MORTGAGOR([S) THEREIN :

IMMOVABLE PROPERTY PREMISES OF NONDH NOD. 28 AS PER CITY SY.
RECORDSE ADMEASURING 4.55.42 50, MTRS,, ALONGWITH PROPORTIONATE
UNDIVIDED SHARE IN GROUND LAND, DEVELOPED UPON LAND SITUATED
IN STATE OF GUJARAT, DISTRICT - SURAT CITY ; 4 [KATRAGAM) - 385003,
GUJARAT, N MIDDLE OF SURAT CITY CHAUTAPUL MAIN ROAD, CITY SY.
WARDNO 1, TIKAND. M -1, HAVING SMC TENAMENT NO. 114-01-0181-0-001.
FOUR BOUNDARIES OF THE PROPERTY !

ONEAST  © ADJOINING NOMDHNO, 27 PROPERTY

OMWEST ¢ ADJOINING NONDH NO. 20 PROPERTY

OHHORTH : ADJOIMING NONDH NG, 2555 PROPERTY

ONEOUTH © ROAD

INMOVABLE PROPERTY PREMISES OF NOMDH NO. 2585 AS PER CITY SY.
RECORDS ADMEASURING 27.59.23 50Q. MTRS., ALONGWITH
FROPORTIONATE UNDIVIDED SHARE IN GROUND LAND, DEVELOFED UPON
LAND SITUATED IN STATE OF GUJARAT DISTRICT : SURAT CITY : 4
(KATRAGAM) - 105003, GUJARAT, IN MIDDLE OF SURAT CITY CHALUTAPLL
MAIM ROAD, CITY SY. WARD NO. 11 TIKA NO. M - 1, HAVING SMC TEMAMENT
MO, 11 A-01-0181-0-002,

FOUR BOUNDARIES OF THE PROPERTY :

ONEAST ADJOIMING NONDH NO. 25396 PROPERTY
ONWEST ADJOINING NONDHNO, 2594 PROPERTY
ONHNORTH ROAD

OHSOUTH ADJOINING NONDH NG, 28 PROPERTY

IMMOVABLE PROPERTY PREMISEES OF NONDH WO. 27 & 2506
RESPECTIWELY, ADMEASURING 18.00 50, YARDS,, |. E. 15.05.03 50, MTRS., &
35.00 50 YARDS 1. E. 29.264 50. MTRS,, DEVELOFED UPON LAND SITUATED IM
STATE OF GUJARAT, DISTRICT : SURAT - 3535003, GUJARAT, TALUKA SURAT
CITY 5%, WARD NO. 11 PAIKL

FOUR BOUNDARIES OF THE PROPERTY .

ONEAST WARDND, 11, NONDH MO, 26 & 2597

OHWEST GUJARAT PHARMACY SHOP NO, 28 & NONDH MO. 2585
ONNORTH KHAND BAZAR MAIM ROAD

ONS0OUTH HAMNPITH BAZAR MAIN ROAD

For datailed terms and conditions of the =ale, please refer to the link provided on the

websHe of the Sacured Creditor i.e. wwna sammaandinesrve.com. Contact Mo: §1.24-

G910610, +01 TOER451024; E-mail id: auclionhelplinedsammaancapital.com. For
bidding, bosg on to wens auctonfoces. i,

Sdi-

AUTHORISED QFFICER

SAMMAAN FINSERVE LIMITED

(Formerly known as

INDIABULLS COMMERCIAL CREDIT LIMITED)

Diate ; 23.02. 2026
Place : SURAT

section (4) of section 13 of the Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002 on the date mentioned hereunder.

Sr Loan Agreement No. / Date of Date Of Description Of The Inmovable Property : All That Part And
No| Name Of The Borrower/ Co | Demand Notice |Possession Parcel Of Proprty Consiting Of Property Address
. Borrower/Guarantor & Outstanding | Taken |
1 LXSUR00217-180055445 11-12- 24-02- |Plot No: Row House No. 125, " Divine Villa', Total Admeasuring
Borrower: Nitinkumar 2025 For 2026 |44.62 Sq.mtr, Block No: 743/1, Reserve Survey No. 737, 738,
Nanubhai Mistri Rs.525801/- 739, Land Registered With The Village Sample No.7 And 12,
Co-Borrower: Nanumbhai Total Area Admeasuring Hectare Sg.mtr 1-90-00, Nr Divine
Tarachand Mistri/Mistri Mira School , B/H. Kailash Nagar, Nr. Swastik Society, Utiydra Road,
Nanubhai Tarsadi, Kosamba Dist- Surat, Sub-District- Mangrol, Mouje-
Village- Hathuran, Chorasi Surat Gujarat- 394120. Boundaries-
East- Applicable Society Road West- Applicable Plot No.113
(| | INorth-AppIicabIe Plot No. 124 South- Applicable Plot No. 126.
2 | LXMOJUNAGA721-220621454 11-12- 23-02- |Rs No 6, Admeasuring Ac. 2-19 Gunthas, Plot No.1/P West

2025 For 2026
Rs.1070665/-

Borrower: Kamleshbhai
Bhavnjibhai Makvana
Co-Borrower: Shitalben
Nathabhai Bharai/ Makvana
Shitalben Kamleshbhai

Side, Admeasuring 148-61 Sq.mtr, At Vadhavi, Nr. Thesiya
Samaj, Vadhavi, District: Junagadh City, Vadhavi Junagadh
Gujarat- 362002 Boundaries- East- Plot No.1 Paiki/ Paike Of
Savdas Varjang Aher West- Adj. Rs N0.376 Of Ranchhod Lakha
| North- Adj. Rs No.3 Of Naran Vira South- 30.0ft Wide Road

3 LXSUR00119-200074558 05-12- 24-02- |Flat No. 305, Ad Measuring 29.74 Sq.mtr,Shyam Palace,
Borrower: Late.Vinaykumar 2025 For 2026 | Survey No. 42/1, 42/2, Kanakshri Residency Palasana Block
Jamindarchand Rajput Rs.475985/- No. 40 Paikee Plot No. 120 To122 Of Mouje Palsana, Nr. Baps
(Through All His Legal Heirs) Swaminarayan Mandir Palasana Chowkdi, Surat Gujarat-
394315. Boundaries- East- Adjoin Flat No. 306 West- Adjoin
[ | | Flat No. 304 North- Adjoin Property South- Adjoin Passage
4 | LXMOSURA121-220621919 11-12- 24-02- |Flat No A/1- 105, Built Up Area 381.36 Sq.ft l.e 35.43 Sq.mtr
Borrower: Anil Mandi 2025 For 2026 | And Carpet Area 353.92 Sq.ft |.e 32.88 Sq.mtr, Building Known
Co-Borrower: Mohuya Tudu | Rs.538823/- As Manvay Residency, Block No. 142, Revwnue Record Hec-
Guarantor: SAMIR 3.96 Are, Lan No 142/2 Total Admeasuring 7720 Sq.mtr, District
SWAPANBHAI SAHA Surat, Subdistrict And Taluka Palsana, Mouje Kadodara,Chorasi
Surat Gujarat- 394327. Boundaries- East- Elevator West-
Adjoining A/8 Booking No A/1-206 North- Passage South-
[ | | | | Applicable Margin
5 LXKAD00417-180058312 29-12-2025 24-02- |[Society Know As " Vastupooja Residency”, Plot No.9
Borrower: Late.Shyamiji For Rs. 2026 |Admeasuring Area 48 Sq.mirs |.e 40.13 Sq.meters, After Kjp's
Ramujagir Vishwakarma 1012594/- Is Block No. 584/9 And Accordingly The Area Is 40.18 Sq.mtrs,
(Through All His Legal Heirs) Main Portion Approximate Area Of 29.36 Sq.mrts Including
Co-Borrower: Gudiyadevi Internal And External Rights Attached, Reserve Survey No 354,
Shyamiji Vishwakarma New Book No. 504( Old Block No. 449), Admeasuring Are 02-
16-92 Sq.mtr, Dist- Surat, Sub-District Kamrej, Mouje- Village-
Haldharu, Surat Gujarat- 394327. Boundaries- East- Applicable
Plot No.2 West- Internal Road Of Vanu Society North- Applicable
(| | | | Plot No.8 South- Applicable Plot No. 10
6 | LXMOSURA721-220587378/ | 12-12-2025 24-02- |Flat No. 106, 1st Floor, Built-Up Area- 33.70 Sq.mtr, Building

LXMOSURA721-220589723 For 2026 |Known As " Anjani Residency", Vill- Kamrej, Plot No. A-18

Borrower: Gopal Thakur Rs.841721/- Of The Nehru Nagar Society, Bearing Revenue Survey No:
Co-Borrower: Kanchan Devi 361, Block No. 348, Moje-Kamrej, Ta-Kamrej,Surat,Gujarat.
Thakur Boundaries- East- Plot No. 19 West- Plot No. 17 North-
{ | | | Society Road South- Plot No. 11
7 | LXMOSURA721-220599085/ 12-12- 24-02- |Flat No. 102, First Floor, Built-Up Area 319.67 Sq.ft, l.e 29.70
LXMOHOF5423-240730834 2025 For 2026 | Sq.mtr, "Raghunandan Residency", Constructed On Survey No.
Borrower: Kiran Rs.805923/- 442 + 443 Old Block No. 569/33, 569/35, 569/36, And After Re-
Ghanshyambhai Narola Survey New Block No. 803, 804, 805 And 806, Sub-Plot No. 9, Dist-
Co-Borrower: Sonalben Surat, Sub- District/Taluka- Kamrej, Surat, Gujarat. Boundaries-
Kiranbhai Narola East- Applicable Passage/ Flat No.111 West- Applicable Open
[ | | Space North- Applicable Flat No.103 South- Applicable No. 101
8 LXSUR00316-170028881 11-12- 24-02- |Flat No 208-K,3rd Floor, Built Up Area 172.59 Sq.ft I.e 16.03 Sq.mtr,
Borrower: Mohammad Ali 2025 For 2026 Including Staircases, Parking, Terraces And Other Common Uses,
A.Shakoor Tanwar Rs.387675/- Rudrani Complex Building Constructed On ,"Vallabh Nagar",
Co-Borrower: Sazida Mo. Ali Society, Block No. 121, Plot No. 27, East-West Length- 46.9 Feet |.e
Tanwar 14.25 Mtrs, And North-South- Width Of 18.00 Feet I.e 5.48 Mtrs, Total
Admeasuring Area 78.09 Sg.mtr, Plot No. 26, East West- Length
46.9 Feet l.e 14.25 Mtr, North-South- Width- 18.00 Feet l.e 5.48
Mtrs, Total Admeasuring Area 78.09 Sq.mtr , Total Area Admeasuring
1683 .00 Sq Ft I.e 156.41 Sq.mtrs, Property Registered No. 3286,
District- Surat, Moje Village- Palsana, Revenue Of Vareli, Surat
Guijarat- 394327. Boundaries- East- Interal Road West- Plot No. 1
[ |And 2 North- Internal Road South- Plot No. 25
9 LXSUR00417-180052560 23-12- 21-02- |Plot No - 35, Devine Residency, S.r.no. - 733, Block No - 753,
Borrower: Sankatmochan 2020 For 2026 Near Devine Villa, Utiyadara Road, Hathuran, Kosamba,
Rampratap Mishra Rs.853554/- Ankleshwar, Surat, Gujarat - 394120

Co-Borrower: Meenadevi
|  Sankatmochan Mishra | | |
The borrower in particular and the public in general are hereby cautioned not to deal with the property and any dealings with
the property will be subject to the Charge of Motilal Oswal Home Finance Limited for an amount mentioned herein above and
interest thereon. The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time
available, to redeem the secured assets.

Place : Gujarat / Date : 26.02.2026

Sd/-,Authorized Officer
(Motilal Oswal Home Finance Limited)

India SME Asset Reconstruction Co. Limited

# 1Sarc Regi. Off. : The Ruby 11th Floor, North — West Wing, Plot No 29,
Senapati Bapat Marg, Dadar (West) Mumbai — 400028.

POSSESSION NOTICE (As per Rule 8(2) of Security Interest (Enforcement) Rules, 2002)

The borrowers/co-borrowers/guarantors/mortgagors mentioned hereunder had availed financial assistance/loan from Fedbank
Financial Services Limited (“Original Lender”). The said loan, together with all underlying security interest and all rights, title
and interest of the Original Lender therein, was assigned by the Original Lender under the provisions of the SARFAESI Act,
2002, in favour of India SME Asset Reconstruction Company Limited(“ISARC”), acting in its capacity as the Trustee of ISARC-
2025-2026-3 Trust, vide Assignment Agreement dated 26th September 2025.

Whereas the undersigned being the Authorised officer of India SME Asset Reconstruction Company Limited(“ISARC”) under
the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of
Powers conferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement ) Rules 2002, issued a Demand
Notices upon the borrowers/co-borrowers/guarantors/mortgagors, to repay the amount mentioned in the notice within 60 days
from the date of receipt of the said notice.

The borrower/Co-borrowers having failed to repay the amount, notice is hereby given to the Borrower/Co-borrowers and the
public in general that the undersigned has taken possession of the property described herein below in exercise of powers
conferred on him/ her under Sub-Section (4) of Section 13 the Act read with Rule 8 of the Security Interest (Enforcement)
Rules, 2002 on the below-mentioned dates.

The Borrower/Co-borrowers in particular and the public in general is hereby cautioned not to deal with the property and any
dealings with the property will be subject to the charge of India SME Asset Reconstruction Company Limited(“ISARC”)

The Borrower/co-borrowers/Mortgagor(s) attention is invited to the provision of Sub-Section (8) of Section 13 of the Act, in
respect of time available, to redeem the secured assets.

Sr. Name Of Borrower / Co-Borrower / Date of Demand | Date of Possession / | Amount in Demand Notice (Rs.)

No. Notices Possession Status

1. | AJAY V RABADIYA, HIRALBEN 28-10-2025 23-02-2026 Rs.22,25,675.02/- (Rupees Twenty Two
AJAY RABADIYA & MANJUBEN Symbolic Lakh Twenty Five Thousand Six Hundreds
VALLABHBHAI RABADIYA possession Seventy Five and Two Paisa Only)

Description Of Properties :- Property Bearing Flat No. 105 Admeasuring 508 Sq. Feet Super Built Up Area, Along With
Undivided Share In The Land Of ‘Nylakaran Residency Of Samrat Greencity Society’, Situate At Revenue Survey No. 129 &
130, Block No. 112 Admeasuring 45022 Sq. Mts., Aakar Rs. 63-56 Paisa, Southern Side Admeasuring 16973 Sq. Mts. Paiki
Plot No. 18, 19 & 20, Of Moje Village Kadodara, Ta: Palsana, Dist: Surat, Owned By (1) Hiralben Ajaybhai Rabadiya & (2)
Ajay Vallabhbhai Rabadiya. The Property Bearing Flat No. 104 Admeasuring 510 Sq. Feet Super Built Up Area, Along With
Undivided Share In The Land Of ‘Nylakaran Residency Of Samrat Greencity Society’, Situate At Revenue Survey No. 129
& 130, Block No. 112 Admeasuring 45022 Sqg. Mts., Aakar Rs. 63-56 Paisa, Southern Side Admeasuring 16973 Sq. Mts.
Paiki Plot No. 18, 19 & 20, Of Moje Village Kadodara, Ta: Palsana, Dist: Surat, Owned By (1) Hiralben Ajaybhai Rabadiya
& (2) Ajay Vallabhbhai Rabadiya. On The North :-_- Located Road, On The East:- -, Located Flat No. 103, On The South
:- Located Flat No. 107, On The West:- - Located Flat No. 105

2. | OM PRAKASH JAAT & PINKI OM 28-10-2025 23-02-2026 Rs.13,01,361.07/- (Rupees Thirteen Lakh
PRAKASH JAAT Symbolic One Thousand Three Hundreds Sixty One
possession and Seven Paisa Only)

Description Of Properties :- All Right Title And Interest In Flat No.103, On 1st Floor Adm. 656 Sq. Ft. Super Built-Up Area
& 328 Sq. Ft. l.e. 30.48 Sq. Mtr. Built-Up Area, Together With Undivided Proportionate Share In Underneath Land In Building
No.c Of “Ramdev Residency”, Situated & Constructed On The Land Bearing Block No.294 Paiki Adm. 6620 Sq. Mts. Paiki
A-Vibhag Paiki Northern Side Western Corner Land Adm. 1190.36 Sqg. Mts. And A-Vibhag Paiki Northern Side Eastern Corner
Land Adm. 144.12 Sqg. Mts., Total Adm. 1334.48 Sq. Mts. Of Village: Kareli, Sub-District: Palsana, District: Surat. On The
North :- Open Space, On The East:- Open Space, On The South :- Passage & Flat No.c/102., On The West:- Flat No.C/104.

3. | PRASHANT KUMAR DAITARI ROUT 28-10-2025 | 23-02-2026 Rs.8,26,128.05/- (Rupees Eight Lakh
& MANASI PRASANTA ROUT Symbolic Twenty Six Thousand One Hundreds Twenty
possession Eight and Five Paisa Only)

Description Of Properties :- Flat No 509 On The 5th Floor Admeasuring 616 Sq. Feet Super Built Up Area, 338 Sq Fts l.e.
31.51 Sq.mts. Built Up Area, Along With 6.80 Sg.mts. Undivided Share In The Land Of “Shree Krishna Residency, Building
No. A Of Aradhna Green Land”, Situate At Block No. 247 Admeasuring 42928 Sq.mts, Paiki Plot No .314 To 334, Of Moje
Village Jolwa, Tal: Palsana, Dist: Surat, Own By, (1) Mansi Prashanta Rout & (2) Prashantkumar Daitari Rout. On The North
:- Flat No. A/508, On The East:- Road, On The South :- Road, On The West:- Flat No. A/510.

4. | RADHESHYAM PRAJAPATI & 28-10-2025 | 23-02-2026 Rs.10,72,111.44/- (Rupees Ten Lakh
MEGHA THAKUR Symbolic Seventy Two Thousand One Hundreds
possession Eleven and Forty Four Paisa Only)

Description Of Properties :- Flat No .511, On 5th Floor, Admeasuring 50.83 Sq Mts Super Built-Up Area And 27.97 Sq. Mts
Built-Up Area, Together With Undivded Proportionate Share Admeasuring 5.92 Sq Mts In Underneath Land And 3.12 Sq. Mts In
Roads & C.O.P. Of “Shiv Palace”, Constructed On Plot Nos. 43 To 58 In “Aaradhana Green Land Vibhag-2”, Situated On The
Land Bearing Block No.249, 250 & 254, After Consolidation New Block No. 249 Of Village: Jolva, Sub-District: Palsana, District:
Surat. On The North :- Flat No.512, On The East:- Flat No.520, On The South :- Society Road, On The West:- Flat No.510.

5. | SITARAM KUMAR & RESHMA 07-11-2025 23-02-2026 Rs.19,35,898.27/- (Rupees Nineteen Lakh
SITARAM Symbolic Thirty Five Thousand Eight Hundreds Ninety
possession Eight and Twenty Seven Paisa Only)

Description Of Properties :- Plot No.91, Adm. 48.00 Sq. Yards l.e. 40.18 Sq. Mtrs., Together With Undivided Share Adm.
23.50 Sqg. Mtrs. In Road & C.O.P. In “Aarya Residency”, Situated On The Land Bearing Revenue Survey No.55, Block No.82
Sq. Mtrs. Of Village: Kareli, Taluka: Palsana, Dist. Surat.

6. | UDAI SINGH & PUSHPA SINGH 28-10-2025 23-02-2026 Rs.21,12,727.03/- (Rupees Twenty One
Symbolic Lakh Twelve Thousand Seven Hundreds
possession Twenty Seven and Three Paisa Only)

Description Of Properties :- Shop No. 9 On The 1st Floor Admeasuring 293 Sq. Feet l.e. 27.23 Sq. Mts. Super Built Up
Area, & 170.94 Sq. Feet l.e. 15.88 Sqg. Mts. Built Up Area, Along With Undivided Share In The Land Of “Sai Plaza Of Shanti
Nagar Society”, Situated At Revenue Survey No. 17, Block No. 88/A-1, Paiki Plot No. A/1, A/2, A/3 Admeasuring 626.25 Sq.
Yard l.e. 523.626 Sq. Mts., Of Moje Village Vareli, Ta: Palsana, Dist: Surat

7. | VINOD BANSI BHOAI & NIKITA 11-11-2025 23-02-2026 Rs.12,29,517.98/- (Rupees Twelve Lakh
VINODBHAI LADE Symbolic Twenty Nine Thousand Five Hundreds
. possession Seventeen and Ninety Eight Paisa Only)

Description Of Properties :- Flat No.504, On 5Th Floor, Admeasuring 629 Sq.Ft Super Built-Up Area And 346 Sq Ft I.E.
32.16 Sq Mts Built-Up Area, Together With Undivded Proportionate Share Admeasuring 8.64 Sq. Mts In Underneath
Land Of Building No. B (As Per Passing Plan Building No. A) Of “Shree Krishna Residency”, Constructed On Plot
No. 314 To 334 In Aaradhana Green Land, Situated On The Land Bearing Block No. 247, Admeasuring 42929 Sq Mts
Of Vilage: Jolwa, Sub-District: Palsana District: Surat. and bounded as follows that is to say: East :Flat No B/501 And
Passage, West :Building No — C, North :Lift And Flat No B/505, South :Flat No B/503.

Dated : 26.02.2026
Place : Gujarat

Authorized Officer,
India SME Asset Reconstruction Company Limited
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